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Sardar Hukam Singh: Could any
fruitful results be achieved out of a
comprehensive survey of the mica belt
of Bihar in this circle?

Shri K, D, Malaviya: This question
can be answered only after the matter
has been thoroughly studied,

Shri Raghavaiah: May I know the
total number of foreign experts en-
gaged in Geological Survey of India?

Shri K, D. Malaviya: I do not know
the exact figure.

PROPERTIES OF FOREIGNERS DYING IN
INDIA

*2165. Shri S. C. Samanta: Will the
Minister of Law be pleased to state:

{a) how much worth of properties of
s dying in India came into
< of the Government of India
T (vear by year);

(b) how those properties were dis-
posed of; and

(c) have any claims for properties
reached the Government of India from
the heirs of those deceased persons?

The Minister of Law and Minority
Affairs (Shri Biswas): (a) and (b).
The information is not available with
the Government of India. If the hon.
Member desires the information will
be obtained from appropriate authori-
ties and placed on the Table.

(¢) No.

Shri S, C. Samanta: May I know
whether any such reciprocal arrange-
ments exist with any other country?

Shri Biswas: There is no question
of any reciprocal arrangements. There
are certain provisions in our Acts
under which these properties, if not
claimed are taken over by the
Administrator-General and it remains
with him until a claim is made, and
that claim is established either by
. some relative or some other person
" obtaining letters of administration
from the courts. If there is no claim,
after a lapse of twelve years the funds
are credited to the Government. There
-is no questxon of any reciprocal
arrangement in this matter.
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Shri §. C. Samanta: I want to know
whether any country up till now sent
any such information about the return-
ing back of the property left there by
Indians.

Shri Biswas: No; no such
have been received.

claims

L]

Shri M. S. Gurupadaswamy: How
many foreigners have died so far in
this country?

Shri Biswas:
figures.

I have not got the

INDIAN CouNciL FOR CULTURAL
RELATIONS

*2166. Shri S. C. Samanta: Will the
Minister of Education be pleased <o
state:

(a) what sum has been spent for
exchange of Professors and Students
with the Middle East and South East
Asia wings in the years 1950-51 and
1951-52 by the Indian Council for
Cultural Relations?

(b) how many Professors and Stu-
dents came to India during these years
and from which countries?

(c) how many Professors and Stu-
dents were sent to otker countries in
Asia during these years and what are
the names of the countries?

(d) how is the scheme expected to
work during 1952-53?

The Parliamentary Secretary to the
Minister of Education and Natural
Resources and Scientific Research
(Shri K. D. Malaviya): (a) to (c).
During 1950-51 and 1951-52 the Indian
Council for Cultural Relations spent
Rs. 6,181/10/- and Rs. 4,800 respec-
tively on one Indian professor of
Sanskrit and Indology whose services
were placed with the Tehran Uni-
versity by the Government of India at
the request of Anjuman-e-Iran Shinasi.

During 1950 Prof. Syed Naficy, a
Litterateur and Savant from Iran
toured over this country and delivered
lectures.

No money was spent on exchange of
professors and students with any other
country during the period.

(d) Proposals are under considera-
tion.
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